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IneffectlTlty of T.V. sets in Pun*
(Maharashtra) in Summer seasos

4976. SHRI R. K. MHALGI: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether Government have re
ceived a written representation from 
Pune (Maharashtra) in the month of 
May 1977 regarding ineffectivity of TV 
sets in summer season;

(b) if so, action taken or proposed 
to be taken; and

(c) whether the persons concerned 
were accordingly intimated?

THE MINISTER OF INFORMA
TION AND BROADCASTING rSHRI 
L. K, ADVANI): (a) Yes, Sir.

(b) The interference is caused by 
a foreign station operating on the 
same frequency as Bombay, whose 
programmes are relayed by Pune. 
Alternate relay arrangements tlirough 
P & T DepEirtments microwave link 
are being engineered. These are ex
pected to be completed by the end of 
1977.

(c) Yes, Sir.
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^  iT'ĵ rRf 5T ̂  srnr ^  r̂rar r̂ 
?^?ff % ?T^r t  I

^  R'Yf̂  qr
sjm  TWf r̂rar | ^  ^

■»ft ^  %  f ^ ' f  ^  T5TT H TStW ^

5'T g f J R  ^  +T<=l'lf ^  5IT I q-^

tr=F fHTTcR s r f w  |  f3TH%

Wtnr HtHT RlTf '̂T I  I

Shiftins' of Transport companies from 
S h ra d h a n a n d  B a za r, D e lh i

4978. SHRI ARJUN SINGH BHA- 
DORIA: Will the Minister of SHIP
PING AND TRANSPORT be pleased 
to state:

(a) whether Government are aware 
that despite repeated tfemand from 
the Public, transport companies have 
not so far been shifted from Shradha- 
nand Bazar, in Delhi although sites 
had been reserved for them long ago;

(b) whether Government are also 
aware that these companies have vir
tually converted roads into their go- 
downs and the flow of traffic is 
often blocked by parking trucks on 
road; and

(c) the action taken or proposed to 
be taken by Government in this re
gard?

THE PRIME MINISTER (SHRI 
MORARJI DESAI): (a) Yes, about
55 transport companies who still have 
their offices in the Shradhanand Bazar 
area.

(b) There is no permanent en
croachment on the roads by these 
transport companies in that area. 
However, the road in the area re
mains blocked by trucks for loading 
and unloading of goods. Goods are 
also sometimes kept on the road, 
though for short periods, before they 
are shifted to the transport companies’ 
godowns.

(c) The encroachments on the road, 
as a result of keeping goods on il, 
are removed whenever raids are or
ganised under the relevant provisions 
of Delhi Municipal Corporation Act.

Sites have been reserved at suit
able places for the location of Trans
port Companies under the Master 
Plan of Delhi. Delhi Development 
Authority has planned/developed five 
transport centres, where some of the 
transport companies have already 
been shifted. Three sites are also 
proposed to be developed by Muni
cipal Corporation of Delhi for the 
purpose.

Non-recognition of Tea garden Adi- 
vasis as ScKeduled Tribes in Anam

4979. SHRI CHARAN NARZARY: 
Will the Minister of HOME AF
FAIRS be pleased to state:

(a) whether tea garden and ex-tea 
garden Adivasis are not recognised as




